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central administrative tribunal: prwcip.
0- A,. No, 1 1 46/95

New DelLi, this the sth day of Tuly.,„8

HON Br'c N.SAHU,MEHBER(a)HON ble dr.a..vedavalli,meSber(j)
Haroon Anwc-jr Arfi

,  , '* *'Applicant
Advocate: None)

Versus

1 .Union of India through
Secretary,

P/ Home Affairs
North Bloc'k, I airs,
New Delhi-1 too0-],^

^'Terr'itor Capital
rh o) ? *■ °f .Oelhi, through itsi-nxef Secretary,
5,Sham Nath Mara
Delhi,

S.Smt.Geeta Sagar, IAS,
Secretary,
GAD.Govt, of Goa, ■
Panaji,

''(.The Govt, of Coa +k
■  Chief Secretary •
(By Advocate:None)

^ S P-.E RfORAl ^
iV...HON_BLE SHRI^ ^

We notice that there nr,
.  _ ®' ® DO response from theapplicant on 17,4,98, 29 6 98 p no

■  • • • « .8,98 and even today,appears that the applicant has lost all interests
in pursuing this case.

Respondents

/rnishra/

D • A i s ̂

and non-prosecution,

( DR. A. Ve'daVALLI )
MEMBER(J)

therefore, -dismissed for default
No costs.

(  N. SAHU ) i
MEMBER(A)

I'N..


